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Thi is utterly impo · ible. I al lowed 
a discussion and t i l l  you are forcing me. 
It i impo ible. 

SHRI  DHANIK LAL MA DAL: I 
am not forcing you, Sir. 
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JlEp RT OF SECOND PRESS OMMISSION 
Vo MES I & TI AND MrMORANDUM OF 

ACTION TAKEN ON TH REPORT. 

THE M I  I STER OF T TE OF TH 
MINISTRY OF J FOR A TIO A D 
BROAD ASTING ( S H R r . K .  P. 
SALV E ) : I beg to lay on the Table a 
copy each of the fol lowing papen, ( H indi 
and Engl ish ver ions) u nder sub-section 
( 4 )  of sect ion 3 of th  Comm is ion of 
Inquiry Act. 1 952 :-

( 1 )  Report of  the Second Pre s 
Com mi ion Vol umes 1 & J T . 

( 2 )  emonnd um o f  Action taken 
on the Report. 

[Placed in Library. Sec 1 o.  LT-5644/ 
82 ] .  

TATEMENT ON T H  Occ Pou Y. 

THE M IN ISTER OF STATE IN T H E  
DEPARTME T O F  SCIENC A D 
TECH OLOGY, EL TRON ICS, OC-
EAN DEVELOPM ENT A D THE 
DEPARTMENT OF O -CO V N­
TIONAL ENERGY SOURCE'S IN THE 
MINISTRY OF NERGY (SH RI 
C. P. N .  ING H ) :  I beg to Jay on  the 
Table a statement ( A ind i  and Engl i  h 
versions)  on th� 'Ocean Pol icy.' 

[Placed in Library . 'ee No. LT-5645/ 
82]. 

RBvmw ON AND A NU L R.EPO,tT OF 

INDIAN OIL CoRPoRATION LTD. Bo a v 
FOR 1981- 2. 

THE M S R OF TATE I 
MINISTRY OF E ERGY (SHRI DAL­
BIR SINGH) : I beg to lay on the Table 
a copy each of the following papers 
(Hindi and English versions) under nb-
ection ·( 1 )  of ction 6 1 9A of the Com­
panie Act, 1 956 :-

( 1 ) Review by the GovernmenL on 
the working of the Indian Oil 
Corpo ration Limited, Bombay 
for the year 1 9  1 -82. 

( 2 )  Annual Report of the Indian 
Oil Corporation Limited Bom­
bay for the year 1 981 -82 along 
with Audited Account and the 
comment of the Com troller 
and Auditor General thereon. 
[Placed in Library. See o.  
LT-5646/82]. 

R VIEW O A O 
PR G T oL Lro. 
1 9  J -82, MISHRA On TU IGA M LTD. 
HYDERABAD F R 1 8 1 -82, BHARAT EA.RTH 
M RS TD. B G LOR FOR 1 98 1 - 2 
AND BHARAT LTD. FOR 

THE D PUTY M I  l TEI{ I TH 
MI ISTRY O D ( H R I  . P . 

J G H  DEO ) : I beg to Jay on the fa le 
a copy each of  the followin p. per 
( H ind i  and ngl i  h ver ion ) und .r 

sect ion ( 1 )  of ction 6 1 9  of th.., Com­
p, nie Act ,  1 956 :-

( 1 )  ( i )  A t ateme nt regard ing Re­
view by the Government on the wor -
fog of the Pra_ga Toot imited, 
Seundrabad , for the y ar 1 98 1 -82 .  

( ii )  Annual  Report of the Prag 
Tool Limited, Sccundrabad for the 
year 1 9  1 -82 along with udited 
Accounts and the comment of the 

omptroller and Auditor General there­
on. 

[Placed ill Library. ee o. LT-5649/ 
2]. 

(2 ) C i )  A tatement regardin Re­
view by the Gov rnment on the work-
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ina of the Mishra Dhatu i am Limited 
Hyder b d, for th year 1 98 1-82. 

( i i )  Annual Report of the Mishra 
igam Limited, Hyderabad, for 

the y ar 1 8 1 -82 a long with Audited 
Account nd the comment of the 
Comptrol ler amd Auditor General 
th reon. 

[Plac d ;,i Library. See 1o.  LT-5650/ 
82). 

. 

( 3 )  ( i )  A ta eme nt regard ing Re­
vie by the Government on the work­
in of the Bhar t arth Mover-, imit-

. Bungolore, for t he year 1 9  1 -82 . 

nnu'l l  Report of th Bharat 
Mo er·  Limi t  d, for th� year 

8 1 -82 a long with Audi ted Ac ounts 
a d the ommen of the Comptro l ler 

nd Aud itor e neral the reon . 

[Placed i11 Lihrary. See o . LT-565 1 I 
2 ] .  

( 4 ) ( i )  A tatement regarding Re-
view y the Government on the work­
in of the Bharat lect ronic · Limited, 
for the year 1 9  1 -82 . 

( i i nnuat R port of the Bharat 
le tron ics Limited, for the y ar  

1 98 1 -82 along wi th Aud ited Accounts 
a nd the comment of th Comptrol ler  
and uditor cnera l  thereon. 

[Placed ;n Lihrary. 
2 ] .  

ee  No.  L -5652 / 

INDIAN POLICE SERVICE 
NDMENT Ru ES, 1 982 

REP RT OF DEPUTY OMMISSIO ER FOR 
lNGUlSTTC M lN RITIE IN I NDIA FR M 

, JULY, 1 978 TO JUNE, 1 980, AN EXPLA-
TORY N TE IN REGARD TO THE PORT 

AND TAT M ENT FOR DELAY. 

TH MTNJST R OF STATE IN THE 
:M I I TER OF HOM FFATRS (SH R l  
P .  V NKATASUBBATAH ) : I beg to 
lay on the Table : 

( 1 ) A copy of the Jnct ian Police 
rvice (Uniform) Amendment Rules, 

1 82 (Hindi and Engl i  h ver ion ) 
publ i hed in Notification No. G .S.R . 
880 in Gazette of India dated the 23rd 
October, 1 982 under uh-section ( 2 )  

of ction 3 of the A l l  I ndia Service• 
Act. 1 95 1 . [Placed in Library. See 

o. LT- 647 /82]. 

(2 ) A copy of the Twent ieth Report 
( H i nd i  and Engl i h version ) of the 
Deputy Commi ioner for Linguist ic 
M inoritie in  India for the period from 
July 1 978 to J une, 1 980. 

( 3 ) A 1 : planatory Note ( H indi  and 
- ng l i . h versi ns ) i n  regard to the 
Report . 

( 4 )  A i.;rntcment ( H indi and Engl i .h 
version. ) ·howing rea o ns for delay i n  
laying lb Report ment ioned at ( 2 ) 
above. 

[ I'luced in Library. See o. LT-
564 /82]. 

1R. SPE K R · Shri Dharma Vir. 

(lntermptio11s) 

I am not immune to any sugge t iom from 
the House. T go acocrding to the ug-. 
gest ion g iven. St i l l  you do not t ry to 
ooperate with me. I work acocrding to 

t h  wi he of the House. Why should 
you not cooperate? 

hri Dha rma Vir .  
BEEDI WORKF. RS WELF RE FUND ( AM "ND­
MENT ) RuL S, 1 982 A D LI fESTONE AND 
DOLOM ITE MINE LAM HOUR WELF k.E 

FUND ( A M LNDM ENT ) RuL ·s, 1 98 1 .  

T H  D PUTY M IN ISTER TN THE 
M fN lSTlff OF LA BOUR A D RE­
HAB TL ITATIO (SHRI  DHARMA 
VTR ) : T beg to Jay on th Table : 

( 1 )  copy of the Beedi Work r 
Welfare Fund (Amendment ) R ule , 1 9  2 
< Hindi aild ·og l i  ·h ver ion ) publi had 
in o t ifi  at ion No. G .S .R .  83 in  
Gazette of Ind ia  dated the 2 1  t Augu t 
1 982 and 2nd O tober, 1 982 under 
ub-- ection ( 4 )  of e tion 1 2  of the 

Beed i Worker Wel fare Fund Act, 1 97.6. 

[Placed in Library, 'See No. LT-5653/ . 
82] .  

( 2 )  A copy of the Lime tone and 
Dolom ite Mine Labour Welfare Fund 
(Amendment ) Rule , 1 98 1  (Hindi and 
Eng l i  h ver ion ) publ i hed iin Notifica­
t ion No. G .S.R.  550 in Gazette of India 


